LEGISLATIVE ASSEMBLY

NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS
Wednesday, 29 March 2023 / 08 Chaitra 1945 (Saka)
11.00 AM

1. Special Mention (Rule-280) :
The following Members to raise matters under Rule-280 with the permission of the Chair:

1. Shri Naresh Yadav 6. Shri Surendra Kumar

2. Shri Pawan Sharma 7. Shri Om Prakash Sharma
3. Shri Ajay Dutt 8.  Smt. Bandana Kumari

4. Shri Parlad Singh Sawhney 9. Shri Sanjeev Jha

5. Shri Jarnail Singh 10. Shri Ramvir Singh Bidhuri

2. Short Duration Discussion (Rule-55) :
Ms. Bhavna Gaur
Shri Rajendra Pal Gautam
Shri Som Dutt
to initiate discussion on “situation arising on account of increase in serious crimes and
deteriorating circumstances of women security in Delhi’.

Delhi Raj Kumar
29 March 2023 Secretary
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